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CFNTRAL ADMTNTSTRATTVF TRIBUNAL
PRINCIPAL BFWCH, NBU DLL HI.

OA-57?/97

New Del hi. this the 5th day of • May, 1998.

Hon'ble Sh. T.N. Bhat, Member(J)

Smt. Suraj Paul,
W/o Sh. S.K. Paul,
R/o C-10, Manu Apartments,
Mayur Vihar, Phase-I,
Delhi-9?. .... Applicant

(through Sh. P.P. Khurana - Not present even on the
second call)

ver sus

1  . The Secretary,"
Delhi Statfe,

Old Secretariat,

Delhi.

2. The Director,
Directorate of Education,
Covt., of NOT of Delhi ,
PsfiSion Branch.

Old Seeretariat,

3. The Pay S. Accounts Officer No. IT,
Gout, .of NCT of Delhi,
R.K. Pur-ain, New Delhi. .... Respondents

(None present even on the' second call)

ORDER(ORAL. )

None is present on behalf of the parties

L utt .
even on the second,,^ On the previous dates also,

nobody appeared for the parties,. It clearly indicates

tU:a t t he pa r ti. es do no t wa n t to pu r srjs tLi i s ,Tia 11:er-.

Accordingly, this O.A. is disnrisserj in default for

wsnt of prosecution of both the parties.

(T.N. Bhat;

Me,nber ( J )
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